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NOTI)1ICATIONS UNDI!R THl! CoAL MINES 

PROVIDENT FUND AND BONUS 
SCHEMES ACT 

The Deputy Minister in the Ministry 
of Labour, Employment and Rehabili-
tation (Shri S. C. Jamir) :  I beg to lay 
on the Table 8 copy each of the following 
Notifications (Hindi and English versions) 
under section 7A of the Coal Mines Provi-
dent Fund and Bonus Schemes Act. 1948 : 

(1) The Andhra Pradesh Coal Mines 
Provident Fund (Amendment) 
Scheme, 1970, published in 
Notiticat;on No. G. S. R. 528 in 
Gazette of India dated the 4th 
April, 1970. 

~  The Rajasthan Coal Mines Provi-
dent Fund (Amendment) Scheme, 
1970, published in Notification 
No. G. S. R. 529 in Gazette of 
India dated the 4th April, 1970. 

(3) The NeyvelJ Coal Mine. Provi-
dent Fund (Amendment) Scheme, 
1970. published in Notification 
No. G. S. R. 530 in Gazette of 
India dated the 4th April, 1970. 

(4) The Coal Mines Provident Fund 
(Amendment) Scheme. 1970, 
published in Notification No. 
G. S. R. 531 in Gazette of India 
dated the 4th April, 1970. 
[Plaud in Li/wary Su. No. L T-

3354/70J 

13.02 Ian. 

ESTIMATES COMMITTEE 

(i) MINUTES 

Shri M. ThirumaIa Rao (Kokinada) : 
I beg to lay on the Tahle Minutes of the 
sittings of the Estimstt's Committee r t~ 

ing to : 
, 

(I) Hundred and twenty-fourth Re-
port on the Ministry of Irrigation 
and Power-Farakka Barrage Pro-
ject. 

(2) Hundred and twenty-seventh Re-
port on the Ministry of Petro-
leum and Chemicals and Mines 
and Metals (Department of Mines 

and Metal.)-Indian Bureau of 
Mines. 

(3) General Matte ... 

13.03 Ian. 

COMMITTEE ON PUBLIC 
UNDERTAKINGS 

(i) MINUTES 

Shri M. B. Rana (Broach) :  I be" to 
lay on the Table Minutes of the sittings 
of the Committee on Public Undertakings 
relating to : 

(1) Sixty-sixth Report on Indian Oil 
Corporation Limited (pipelines 
Division). 

(2) Seventieth Reporf on India Tour-
rism Development Corporation 
Limited. 

(3) Procedural and Miscellaneous 
Matters. 

(4) Consideration and adoption of 
Action Taken Reports (1969-
70). 

13.04 hn. 

COMMITTEE ON PETITIONS 

(i) MINUTES 

Shri Sradhakar Supakar (Sambal-
pur) :  I beg to lay on the Table Minutes 
of the sitting of the Committee oD Petitions 
held on the 17th April, 1970. 

13.05 hn. 

ESTIMATES COMMITTEE--eonId. 

HUNDRED AND TWENTY FOURTH, 

HUNJIRED AND TWENTIETH 

AND HUNDRED AND 

TWENTY FIFTH 

REPORTS 

Shri M. ThirumaIa Rao (Kakanida) 
I beg to present the following Reports 0 f 
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[Shri M. Thiramala Rao] 

~  Estimates Committee: 

(1) Hundred and twenty-fourth Re-
port on the Ministry of Irrigation 

and Power-Farakka Barrage Pro-
ject. 

(2) Hundred and twentieth Report 
regarding action taken by Govern-
ment on the recommendations 

contained in their Seventy-third 
Report on the Ministry of 
Shipping and Transport-Coastal 

Shipping. 

(3) Hundred and twenty-fifth Report 
regarding action taken by Go-
vernment on the recommenda-

tions contained in their Eighty-
eighth Report on the Publica-
tions of selected Ministries of the 

Government of India. 

13.06 bra. 

PUBLIC ACCOUNTS COMMITTEE 

HUNDRED AND ELEVENTH. HUNDRED 

AND TWELTH. HUNDRED AND 

FIFTEENTH. HUNDRED AND 

EIGTEENTH, HUNDRED AND 

TWENTIETH TO HUNDRED 

AND TWENTY SECOND 

REPORTS 

'" m\'f ~ ~i r  ~  
~ ~, 1l;;r'R; ~ ufirfu' t f.n::;:r-
~ ~ SRWf i ~  
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13.07 hra. 

COMMITTEE ON PUBLIC 
UNDERTAKINGS-Co1ltd. 

(ii) FIFTY-NINTH, SIXTY-FIRST, 
SIXTY FOURTH. SIXTY-

SIXTH AND SEVENTIETH 

REPORTS 

Shri M. B. Raaa (Broach) : I beg to 
present the following Reports of the Com-
mittee on Public Undertakings : 

(1) Filty-ninth Report on action t"ken 
by Government on the recom-
mendatioD.& contained in their 
Forty-fourth Report on the Ferti-
lizers and Chemicals Travancore 

Limited. 

(2) Sixty-first Report on action taken 
by Government on the recom-
mendations contained in their 
Tenth Report on the National 
Coal Development Corporation 
Limited (para. in Section III of 
Audit Report (Commercial). 
1970). 

(3) Sixty-fourth Report on action 
taken by Government on the re-
commendations contained in their 
Forty-seventh Report on Public 
Relations and Publicity in Public 
Undertakings. 
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(4) Sixty-sixth Report on Indian Oil 
Corporation Limited (Pipelines 
Division). 

(5) Seventieth Report on India Tou-

rism Development Corporation 
Limited. 

13.08hrs. 

COMMITTEE ON PETITIONS-contd. 

(ii) SEVENTH REPoRT 

Shri Sraddhakar Supakar (Sambal-
pur) :  I beg to present the Seventh Report 
of the Committee on Petitions. 

13.09 hrs. 

ELECTION TO COMMITTEE 

INDIAN CoUNCIL OF AGRICUL-

TURAL REsEARCH 

The Minister of State in the MiDistry 

of Food. Agriculture. CommUAitF De-
velopment sad CooperatiOA (Shri AIuaa-
sabib Shinde) :  I beg to move the follow-

ing 

"That in pursuance of Rule 3(13) of 
the Rules of the Indian COUJlcil of 
Agricultural Research. the mem-
bers of this House do proceed to 
elect in such manner as the 
Speaker may direct. four mem-
bers from among themselves to 
serve 8S members of the Indian 
Council of Agricultural Research 
for the next term commencing 
from the 13th June, 1970." 

Mr. Speaker : The Question is : 

"That in pursuance of Rule 3(13) 
cf the Rules of the Indian Council 
of Agricultural Research. the 
members of this House do pro-
ceed to elect in 8uch manner al 
the Speaker may direct. four 
members from among themaelvee 
to serve as members of the Indian 

13.10 bra. 

of Social Welfare) 

Council of Agricultural Research 

for the next term commencing 
from the 13th June. 1970." 

Th4 motion w<u aJopud. 

-DEMANDS FOR GRANTS 
1970-71-·contd. 

DEPARTMI!NT'OF SoCIAL 

WHLPARE-contd. 

Mr. Speaker : The House will now 
take up further discussion on the Demand. 

for Grants under the control of the Depart-
ment· of Social Welfare. The time allotted 
is five hours and the time· taken 5 hours 
and 30 minutes. Shri N. P. Yadhav i. 
already on his legs. As soon as his speech 
i. over I propose to caU the Minister. Mter 
theae demands are voted, we will take up 
the next demands. At 7 'o'clock, whatever 
be the position, whether the Minister replies 
or not, whatever is le-ft ,,·ill be guillotined. 

Sh~i Chen,alraya Naidu (Chittoor) : 
An important subject like agriculture has 
not been given time. Why can't you extend 
it up to 8 o'clock i 

Mr. Speaker: It is a Question of 
choice. 

Sh~i Shri Cband Goyal (Chandigarh) : 
The order of.the Ministries should be changed 
from year to year so that the same Mi· 
nistries are not guillotined every year. 

~  Speaker : That is for the B. A. C. 
to decide ; not for you and me. I will go 
by the advice of that Committee. 

.n fp ... "lit ~r  ~i  

~  ~ 115 if; ~ if;f \ill 
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-Moved with the recommendation of the President. 

LSlZ 


